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RE: REPORTED ATOM BOMB
EXPLOSION BY CHINA
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Shri Nath Pai (Rajapur): I would
like to have your guidance in regard
to this matter, because you have
written the same thing to me also.
We have refrained from giving notices
of adjournment motions on matters
like this, because of your guidance
which we have been following. But
you will appreciate our anxiety,
because today is the last day of this
Session, and the House will be in
recess for more than six weeks.
When are we to know what Govern=
ment are going to do? The Chinese
exploding an atom bomb is not a
matter of curiosity, but we think that
it is a matter of security. Unless you
tell us that today you will call Gov-
ernment at some other time, how are
we going to be guided in this matter?
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Explogsion by China
Mr. Speaker: If the Chinese are Shri Hem Barua (Gauhati): The

exploding or intend to explode gome
bomb, what should the Government

Shri Nath Pai: Is it not the duty
of the Government of India to tell us
what they propose to do, because it
has a bearing on ogur security?

Nl gEW W wHATT . GO W7
qT g

Mr, Speaker: If any discussion be
asked for, and if there is time, that
might be a different thing, and that
«<an be considered too, but I do not
say that that must be admissible.

But so far as calling-attention
notices are concerned, what statement
can the Government make on this
matter? If in their own country, some
Power intends to do that, then it is a
different matter..... .

Shri Nath Pai: I agree with you..
‘When an enemy who has spies with
nearly half a million soldiers comes
into possession of a weapon like that
of the atom bomb, it does become a
matier for concern for Parliament.
‘Mr, Dean Rusk has made an an-
nouncement, but our Government
have not done anything. ‘This is not
a matter of academic interest for us,
‘but it has a vital bearing on our
-security, and certainly Government
should have come forward voluntarily
to make a statement. But if they do
not do so, we feel called upon to ask
them to discharge their duty. Here,
we would like that you, Sir, en-
courage us in discharging our res-
ponsibilities. Technically &nd pro-
cedurally, you, Sir, are more correct,
-as you generally are, but still we
‘would like that you may give us an
-opportunity to raise matters which
‘have such a vital bearing on national
Assues.

oft g ey wapET : CET T Eare
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Chinese exploding an atom bomb is
going to affect the elections in the
United Kingdom, but we find that it
is not going to affect us at all, This
is strange. Therefore, we are so
much interested in knowing about
the details of it, because we are the
neighbours of China. We are keen
to know something from Government
on this matter about what they pro-
pose to do.

Shri Bade (Khargone): If Govern-
ment are not very keen, let at least
Parliament be keen on this. So, we
want your guidance on this matter.

Shri Nath Pai: We bow down to
your ruling, but we feel that we want
some help from you,

Shri Ranga (Chittoor): There is
no question of criticising Government
or making any observation on the
ruling which you have given, But
we certainly would like that you may
be good enough to give us some pro-
tection and give us an opportunity.
We would like the Government to
say something, whatever they consi-
der to be of importance, in regard io
this very important wmattet, because
for another six weeks or so, the
House is not going to be in session,
and today is the last day of this
session, Therefore, it is up to Gov-
ernment themselves to give wus an
appreciation of this wery important,
fortuituoug and dangerous develop-
ment that is said to be taking place
in China.
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Shri D. C. Sharma (Gurdaspur): 1

bow to your decision. But the fact
of the matter is that the explosion of
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[Shri D. C. Sharma]

this nuclear device changes the whole
concept of military strategy so far as
the Chinese are concerned. And
since we are at war with China, we
want to know how our concept of
strategy is going to be changed in the
light of this development.

Moreover, people who are not
directly concerned with this have
taken notice of this explosion. Sir
Aleec Douglas Home, who is not
directly concerned with it, has taken
notice of this. Others have also taken
notice of it. But so far as we are con-
cerned. w~ are at war with China and
we are facing the Chinese danger
every hour of our life. We should
not be indifferent to it. Our Govern-
ment should come forward with a
statement as to what it is going to do
so far as this new thing that has hap-
pened is concerned so far as the mili-
tary strategy is concerned.

Shri Raghunath Singh: We are
directly concerneq with it

off g W wET™
famr ®1 fawm &

:ag ad

Shri ll;nga: * What is the point in
your going round and round and cal-
ling Members to speak?

Mr, Speaker: Can I stop any Mem-
ber?

Shri Ranga: We only requested you
to ask Government to make a state-
ment.

Mr. Speaker: He has had his say.
How can I refuse others?

Shri Ranga: We have only asked
you to help us by asking Government
to make a statement. Ewven on that
you want a regular debate and after-
wards you will give your ruling? I
do not understand this.

Mr. Speaker: Certainly Prof. Ranga
does not understand it, But it 30
many other Members stand up and I
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refuse to allow them to gpeak, will
it not be discrimination, that I allow-
ed only some Members, not others?

Shri Ranga: This is not a question
of discrimination, This is a matter
for you to decide straightway. There
is no need for a discussion on this
particular point.

Mr, Speaker: How can I refuse
other Members if they want to have
their say?

Shri Raghunath Singh (Varanasi):
we have also our rights. We also
want to ask questions.

Mr. Speaker: It is rather strange
that this question should have been
raised in this manner. I still had to
cover the short notice questions.
Everyone knows that unless the ques-
tions are finished, ne such motion
can be raised nor notice of a motion
referred to, Here 1 was not allowed
to finish the questions. Before that
time, Members stood up and started
raising this matter.

Shri Ranga: I myself had given
nofice of this, Our difficulty is this.
This is the last day. The Speaker
should have been aware of it. Instead
of showing us indulgence, you are
putting it off. Actually, the Govern-
ment should have been called upon
to make a =ctatement......(Interrup-
tions), 't is no wonder that Members-
are impatient about it. The point
has been raised. I am only support-
ing him. I only requested you to
call upon Government to make a
statement. Instead of asking Gov=
ernment to make a statement, the
Member is asked to come to you and
discusg it with you,

Mr. Speaker: As soon ag it had
been brought to my notice, I had said
that time might be given to reconsider
it.

Shri Ranga: You complain that we:
make things difficult for you, May I
also suggest that it also becomes diffi-
cult for us?
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Mr, Speaker: What is the remedy?
Shri Ranga: The remedy is that

‘we must understand each other, There
must be understanding between the
Speaker and the House.

Shri Nath Pai rose—

Shri D. C. Sharma: How many
chances will Prof, Ranga and Shri
Nath Pai have?

Shri Nath Pai: Because I raised
the matter. Yoy only supporied me.

Mr. Speaker: Has not Shri Sharma
had his chance?

Shri Surendranath Dwivedy
{Kendrapara): Twice.
Shri D, C. Sharma: I have had

my chance. But I want to know how
many more chances will Prof. Ranga
and Shri Nath Pai have,

Shri Ranga: You cannot have it
until you come over to our side.

Shri Bhagwat Jha Azad (Bhagal-
pur): Mr. Speaker, we would not
normally have raised this matter
before the short notice questions
were asked and answerd. But we feel
concerned because the aggressor,
China, is exploding a nuclear device.
We are raising this matter now
because otherwise there is no time at
our disposal in this session. There-
fore, we feel, and feel very strongly,
that Government should have come
forward with a statement on this
issue, without the matter having been
raised in the Lok Sabha by any
Member.

Our request t{o yoa is to persuade
the Government that at any time
upto the rising of the House today,
Government should come out with a
statement regarding their apprecia-
tion of what i being done by the
Chinese so far as this nuclear device
is concerned.

You must have noticed that this
development has been taken notice of
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elsewhere. The United  States
of Americz, which is one of the
leaders in this fleld, has taken notice
of it. We are within our rights in
knowing what is the significance of
this great menace so far as the
Chinese wuggressor is concerned in
relation to our border. If Govern-
ment have no information, let them
say they have no information; if they
have some information, let them give
it to the House; or if Government are
not concerned with this at wll, let
them say that they are not concerned.
This is a very important question
before us.

Shri Joachim Alva (Kanara):
Perzonalily I fzel that it is very unfair
to demand an explanation of Govern-
ment on this important issue. I shall
give the reasons. It is not fair to
demand on a crucial issue like this,
when even the UK, has not made
any solemn declaration in regard to
this issue. Mr, Dean Rusk has made
a kind of sounding bell on the ele-
venth or twelfth anniversary of the
Chinese revolution. India is able to
take carc of herself. India is one of
the half-a-dozen nuclear Powers of
the world, and we shall net make a
declaration in regard to this.

Some Hon, Members rose—

Mr. Speaker: Should we go on
with this? I do not think so. There
ought to be some end now.

I only wanted to express my dis-
approval of the manner in which it
had been taken up. Otherwise, I
would not have taken exception.

Shri Nath Pai had written to me
that T should reconsider it. T had re-
guested him that I might be given
some time. When I go from here, then
alone I can reconsider it. There was
still time. If I did agree with him, I
would have called upon the Govern-
ment, but, as T have said earlier,
before I took up the Short Notice
Questions, this was raised here. This
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is the objection that I am taking. At

least, every hon. Member iz aware

how a point can be raised.

I had
to him that

promised and written
when I go in,
would reconsider it. Certainly I did
not ask him to come to me. I do not
expect, a3 Mr. Ranga objects, that
they should come to me. They can
only write. He had written.

Shri Ranga: We can come to you,
but not when the session is oqver,
over a question which we have to
raise here.

Shri Surendranath Dwivedy
(Kendrapara): Now that the matter
bas been raised here, let the Govern-
ment make a statement. You fix
some time. We have sufficiently
debated the matter.

should leave the
should

Mr. Speaker: I
Short Notice Questions? 1
throw them away?

Shri Surendranath Dwivedy: After
the Short Notice Questions.

Mr. Speaker:' Then, why should it
not be raised after the Short Notice
Questions?

Shri Surendranath Dwivedy: If that
is your desire.

Mr. Speaker: It is not my desire,
These are.the rules,
s TRATAR (FA) | WeAw

wEET, W A AT W g A

wew wEn - & gEd Y am
7 g, W9 R &g’

it TRTOMR . WY e A
g wESE TR gT g € & e
TF W FAT g1 § | W19 7 wiew
®9T TE ¥AT =T |

OCTOBER 3, 1064

Atom Bomb 51
Explosion by China

s frr aremw (whet) o wew
W, W WY I # g ar § o
T

W WERm . W4 W9 ad i
oy | & oF a% ¥ AAAE age)
F1 1 & fa¥ wgn § O gEA A
¥ e g o §, WA § dE wm
S ? W1 AR §W 9T S FEAT
sgar & 7
The Minister of Home Affairs (Shri

Nanda): Anything that happens there,
in China, which may affect our posi-
tion one way or other, is a matter of
very serious interest to wus, very
serious concern to us. I was asked
whether it was a matter of concern to
us or not. It is, everything that
happens. But, will a casual state-

ment on an important thing be of
any help?

Shri Nath Pai: Why should it be
casual?

Shri Nanda: I welcome very much
the interest of the hon. Members on
both sides.

Shrimati Tarkeshwari Simha
(Barh): It is not a casual statement.

Shri Nanda: The interest of the hon.
Members in this matter is greatly
welcome. As you have gaid, you
will consider the matter, and any
direction you give will be followed.

ft g WY wgET: WY @1 1K
2 ®T GHY FAIR T § | T IOT
= & faear sifgg
weaw AR § §w dd @
g s ag Agar w3 & &5 o
Shrimati Tarkeshwari Sinha: May
I submit one thing?

Mr. Speaker: Why, when I am ask-
ing the others to sit down?



5147 Re, Reported

Shrl Maurya (Aligarh): We want to
test their vigilance,

Mr. Speaker: Order, order g #§

TR AT qIEa w O @ E R ds
 oww wwar g 7

Shrimati Tarkeshwari Sinha: May I
submit, Sir, that it is a serious
matter. It is not a question of casual
statement. The US  Government
which is thousands of miles away
from China has known about this and
the Secretary of State has made a
statement about this. The news has
appeared in the Indian newspapers
and created a sense of panic in this
country, There are so many reper=-
cussions in the country....(An Honm,
Members: No), It is a nuclear explo-
sion. We do not know where the
explosion is being conducted. Our
Foreign Minister and our Prime Min-
ister are outside. It is the moral
responsibility of the Government to
take the country into confidence and
make them feel that no repercussion
of this nuclear explosion will be felt
in this country. I think it is not ga
casual statement which the Govern-
ment is to make.

Mr, Speaker: It is much easier to
control men than ladies.

Shrimati Tarkeshwari Sinha: I may
respectfully submit that ladies have
equal rights with men.

Mr. Speaker: Ladies have equal
rights but they have equal obligations.
When I asked her not fo go on with
that, she did not listen to me; she
went on.... (Interruptions)

Shri P. C. Sharma: That is like a
wsman,

The Minister of Commaunications
ang Parliamentary Affairs (Shri
Satya Narayan Sinha): If you direct
us, Sir, with whatever information
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we have got we will try to make a
statement before the House rises,

Mr. Speaker:
not fix a time.

«ff TRTTAT : WeIe AgiEg, 37T
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I will see. I can-
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Shri Kapur Singh (Ludhiang): May
I most respectfully erfguire as to
whether those Members of this House:
who are by their training inhibited
from gate-crashing on your attention
or that of the House—is that a goed
ground for not permifting them to.
have their say on any subject-matter
that arises in the House?

Mr. Speakeér: If others speak with-
out my permission, they may also
resort to that.

Shri Kapur Singh: We are inhi-
bited by our training and our sensi-
bilities.

Mr, Speaker:
say?

Shri Daji (Indore): I most respect-
fully submit that this sort of thing
goes on and we suffer because we-
have to submit to your ruling......
(Interruptions)

What else can I
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Mr. Speaker: Surely it would be
possible to conduct no business here
if this continues like this. ] entirely
agree with Mr, Daji that those who
obey the directions of the Speuker
will be handicapped and they could
not restrain themselves for a long
time; they would alsp feel tempted
as he said; then everyone would be
free.

Shri Hem Barua: All
are bad.....

temptations
(Interruptiong)

Mr, Speaker: I do not understand
the attitude of Congress Members.
I am again and again requesting
them that I may be allowed to pro-
‘ceed. If the Congress Members want
that the Defence Minister should
make a statement immediately and
the Opposition also wants it, what
objection can I have? Is the Defcnce
Minister making a statement now?

8hri Nath Pai:
Does he know?

He was absent.

Mr. Speaker: Whether he knows it
-or not, what san I do if I am called
upon to ask the Defence Minister to
tmake a statement? The Defence
Minister,

Shri Nath Pai; Does he know the
subject-matter?

The Minister of Defence (Shri Y.
B. Chavan): I can only say this
much. Normally, the information
that we had—we were also expect-
ing this....

Mr. Speaker: It must be borne in
mind that I would not allow another
opportunity.

Shri Inder J. Malhotra (Nominat-
ed—Jammu and Kashmir): Then, it
may be made in the afternoon, 8ir.
(Interruptions)
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Mr. SBpeaker: That Members can-
not have it both ways,
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8Shri Surendranath Dwivedy: Sir,
with respect, I should say that you
are to control and guide us in these
matters. Simply because some Mem-
bers of the Congress party wanted
the Defence Minister to make a
statement, the Defence Minister rose
to make it.

Mr. Speaker:
sides.

It came from both

Shri Surendranath Dwivedy: I
think you must fix some time so that
questions could be asked and the
replies be given by the Minister.

Mr. Speaker: I did request them
that I might be given time, so that I
might reconsider it. But 1 was not
given. I asked the Members I might
be given time to consider it. But 1
was not given. (Interruptions)

Shri Swell (Assam—Autonomous
Districts): Sir, I think that the time
of the House is being wasted when

so many Members are interrupting
the proceedings of the House,
(Interruptions) 1 am feeling the

temptation. Why should a few Mem-
bers monopolise the entire time of
the House? Have you not got a say in
the matter, Sir? I would like to
submit that this is a matter of very
grave importance. I agree with the
Home Minister that these are mat-
ters that cannot be dealt with by a
mere casual statement in the House
—1I agree. If the Government wants
to take some time, let them sit down
together, consider all the implications
of the matter and then give a con-
sidered statement to the House,

An Hon, Member: At 4 O'clock.

Mr. Speaker: Are there any oth»rs

feeling similarly tempted? '
Shri H. P. Chatterjee (Nabadwip):
1 was sitting silently, But I want to

say this. I follow your guidance in
these matters. It is a grave matter.

~



SIS Short

¥ the ‘atom bombs go on exploding,
ou‘r existence will be at stake and
this Parliament will be nowhere, 1
I would like the Minister to make his
statement and express his opinion
after fully considering all these
matters. (Interruption).

) Mr. Speaker: Order, order. I can
Just move to my Chamber, and the
Members might have their say,
whatever they like. That is the
only remedy left for me, and 1 must
do that. The Members might do
whatever they like; T will go away,
vacating the Chair.

Some Hon. Members: No, Sir.

Mr, Speaker: Short Notice
tion.

Ques-
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The Minister of Food and Agrienl-
tare (Shri C. Subramaniam): (a) and
(b). Yes, Sir. An informal meeting
with the State Ministers of Agricul-
ture was held in New D:lhi o, the
2'th and 25th September, 1964. The
items discussed included multiplica-
tion and distribution of improved
seeds, arrangements for distribution
of fertilisers, soil surveys, plant pro-
tection, irrisation management and
water-use, ngricultural administra-
tion and extension, and re-organisa-
tion of research. A statement showing
the important suggestions and con-
clusions arrived at the meeting is
placed on the Table of the House.
[Placed in Library. See No. LT-3333/
64].

(c) and (d). No, Sir.
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